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IN THE CENTRAL AO.'ilNlSTRATIl/t TitiaUNAL /
PRINCIPAL 8L.NCH '

NLU OtLHI.

653/95 Oate of decision 14-5-95
Hon'ble Shri 3.R, Adige, Plember (a)
Hon ble Srat.Lakshmi Suaninathan. Member (J)
Shri Qevinder Pal Singh
son of Shri S.P.Singh,
resident of F-6, Police Station
t-hanKyapuri, New Delhi

0

(By Adv/ocate Shri Shyam Babu )

Vs.

Comroissioner of Police. DelhiPolice Headquarters, UP.'state,
New Delhi, '

... Appiicant

• • •

(By Advocate Shri Surat Singh )

OR D C R (nn )

(Hon'ble Shri S.R. Adige, Member (A)

Shri Shyam Babu prays for permission to
uithdrau the OA, Permission is granted. The D.A..
IS dismissed as withdrawn, with liberty to the applicant
to file afresh in acoordanoe uith lau, if ao adoiaed.
No costs.

(Smt.La^hmi Swarainathan)
fteraber (J) 1' )

lumber (a)


